
AT IMPHAL

NOTIFICATION
Imphal the 27th September,2023

No. HCM/1/96_BENCH/ : It is informed to ail tearned

members of the Bar and litigants that in view of non-availability of Hon'ble Mr.

lustice A, Bimol Singh to hold court on21.09.2023, it is notified as under:

i) Matters listed on 27.09.2023 before the single bench of Hon'ble Mr.

lustice A. Bimol singh shall be listed from 3,d october, 2023

onwards.

ii) Interim orders, if any subsisting on above said matters shall be

extended till the next listing date.

iii) Item(s) under Delivery of Judgment published in the cause li:;t dt.

27.09.2023 before the Division Bench comprising Hon'ble Mr.

lustice A. Bimol singh and Hon'bre Mr. lustice A. Guneshwar

Sharma will be delivered by the latter.

By Order etc.

-sdl-

(oJESH MUrUM)
REGTSTMR (JUDL)

HIGH COURT OF MANIPUR

Endt. No. HCM/Ue6-BENCHI l/ /7 ?-" Ec rmphat, tn.lir'sepr.,2023
Copy to:

1, The Principal kcretary to Hon'ble The Acting Chief Justice, High Court of Manipur.
2, The Private ftcretary to Hon'ble Mr. lustice A. Bimol Singh, High Court of lv,tanipur,

3, The Private Secretary to Honble lulr. Justice A, Guneshwar Sharma, High Court of l,lanipur.
4. The Advocate General, Gavernment of Manipur,

5, The Registrar General, High Court of Manipur.

6, The Reglstrar (Admn,)/(Vigilance), High Court of Manipur,

7. The Government Advocates, Government of Manipur.

8. The Deputy fu/icilor Generalof lndia, High Court of Manipur.
9. The Prasidcnt, High Couft fur Association, lulanipur.

10. The President, A['\BA, lvlartlpur.

1 l. All the )oint Reglstrars, High Court of Manipur.

12, All the Deputy Reglstrars, Language Officer, lligh Court of Manipur.
13, 4/ll utt MclnctQes, l.ibrariarl lligh Court of lvlaniptt'r,

lal fhe urt of fvlanipur,
- lle rs requeslcd lo upload thesanw on offrci,tl tucbsite.

l5:, All lht: Supennlendents/C'ourt Officers/Sldnp Rcporter/Protu'olOfticer, ttigh Court ol lrli]rn{tur
16, All lhr: ()ourl lvldsltrs, lliglt Court of ftlanipur.

I/. llrc Conrutnerl/Gtrard Itkl,

REGISTinn 1:UOt .1

HIGH COURT OF MANIPUR
*t+


